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of the Inter-State Water Disputes Act, 
lished in NotificatiOl1 No_ G.S.R. 1956. [Placed in Library. See No. LT-
1925 in Gazette of India dated 2173/68.] 
the 2nd November, 1968. 

(v) The Customs and Central Excise 
Duties Export Drawback (Gene-
ral) Hundred and nineteenth 
.Amendment Rules, 1968, pub-
lished in Notification No. G.S.R. 
1926 in G'azcttc of India dated 
the 2nd November. 1968. 

(vi) The Cus toms and Central Excise 
Duties Export Drawback (Gene-
ral) Hundred and twentieth 
Amendment Rules, 1968, pub-
lished in Notification No. G.S.R. 
1927 in Gazette of India dated 
the 2nd November. 1968. 

[Placed in Li/>/'a./'y. See No. LT-2170/68.1 

(8) A copy of the Annual Report of 
the industrial Finance Corporation of 
India for the vear ended on the 30th 
June, 1968. along with the Statement 
showing the Assets and Liabilities and 
Profit and Loss Account of the Corpo-
ration, under sub-section (3) of section 
35 of the Industrial Finance Corpora-
tion Act, 1948. [Placed in Library. See 
No. LT-2171!68.1 

PETROLEUM AND NATUIlAL GAS (AMEND-
MENT) RULES, 1968 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF PETROLEUM & CHE-
MICALS (SHRI RAGHU RAMAIAH): 
I beg to lay on the Table a copy of the 
Petroleum and Natural Gas (Amendment) 
Rules, 1968. published in Notification No. 
G.S.R. 1866 in Gazette of India dated 
the 19th October. 1968. under seetion 10 
of the Oilfield. (Regulation and Develop-
ment) Act. 1948. [PIQCed in Library. See 
No. LT-2172!68.] 

1NI1!R-SrAT!! WATER DJSPtTI'ES (AMEND-
MENT) RULES. 1968 

TIlE MINISfER OF IRRIGATION 
AND POWER (DR. K. L. RAO) : I beg 
to lay 011 the Table a copy of the Inter-
State Water Disputes (Amendment) Rules. 
1968, (Hiadi and English versiOllll) pub-
lished in Notification No. S.O. 3559 in 
Gazette of India dated the 12th October. 
1968. under sub-section (3) of section 13 

BUOOET ESTIMATE OF THE WEST BENOAL 
STAT!! Eu!cTRIClTY BoAlUl 

TIlE MINISfER OF IRRIGATION 
AND POWER (DR. K. L. RAO): On 
behalf of Shri Siddbcshwar Prasad, I b~ 
to lay on the Table a. copy of the Budget 
Estimate of the W cst Bengal State Elec-
tricity Board for the year 1968-69, under 
sub-section (3) of section 61 of the Elec-
tricity (Supply) Act. 1948. read with 
clause (c) (iv) of the Proclamation dated 
the 20th February. 1968, issued by the 
President in retation to the State of West 
1956. [Plaad in Library. Sec No. LT-
2174/68.] 

NAVAL CmlEMONIAL, CoNllITIONS OF SER-
YlCE AND MISCELLANEOUS (FoUlllll 

AMENDMENT) REGULATIONS, 1968 
TIlE DEPUTY MINISTER IN TIlE 

MINISTRY OF DEFENCE (SHRJ M. R. 
KRISHNA) : I beg to re-Iay on the Table 
a copy of the Naval Ceremonial, Condi-
tions of Service and Miscellaneous (Fourth 
Amendment) iRegulation~. 1968, (Hindi 
and English versions) pUblished in Notifi-
cation No. S.R.O. ll-E in Gazette of 
India dated the 17th July, 1968, under 
Section 185 of the Navy Act, 1957. 
[Placed in Library. See No. LT-I66l168.J 

STAttMENT IN Rl!l'LY TO lLU.F-AN-HoUll 
DI9CUSSION 

THE DEPUTY MIJIUSTER IN TIlE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHfu SURENDRA PAL SINGH): I 
beg to lay a statement in reply to Half-an-
Hour discuasion raised by Shri Prakash 
Vir Shastri on the 13th November, 1968. 
regarding visit of Khan Abdul Gba1Jar 
Khan to India. under direction 19 of the 
Directions by the Speaker under the Ruleo 
of Procedure and Conduct of BIIIiDeu in 
Loll: Sabba. CPlDced In Library. Srr No. 
LT-2175/68.] 

COMMITTEE OF PRIVILEGES 
SIxm REpOIlT 

SHRI KHADILKAR (Khed): I beJi; to 
present the Sixth Report of the Committee 
of Privileges. 


